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No. 781] NEW DELHI, THURSDAY, FEBRUARY 13, 2025/MAGHA 24, 1946
qs& TRagd i TSARE JAmad

75 faeet, 13 wead, 2025

FT.3M. 785(37).—Fr T FALHT, TPT THF ATA=ad, 1956 (1956 1 48) (o =o 8 za
THET Sh ATATHAH Fgl TAT &) il 1T 3F it IT-eTT (1) BT T&T ATRAT HT TINT Fd g, Tg THTETH
21 ST o Tt T 7ed waer 75T % aqe oot § NH347-B & .. 45.39 7 T, 64.9 (495! 0% &
J-gUe F FHIT (FTEHO/TSE Aoy Algd 2-A9/4-A9 FT TAET A1), TALEAT, Tawdq AT TATAT %
AT TS & o1 a7 s srafera g et |fers avie $i= sreet & &3 @ 2, UHT 9| 1 oS weed
o ST ST T B0 el 2 |

Fre AT =t ST 3<% G # Baas g, 3 Afafaam &t gy 37 6t IT-am7 (1) F eI qarh
TSI o TorT UHT qIF o ITANT 92 TSI H TH ATSEEAT & TR il a0 & e & & ae st
AT TR T FHAT |

U Yol ST Heqd STTerahTed, STiq AT AT (Fagh) & fofad 9 # yeqa @
ST 3T SEH A MUTT ATAHRIAT T STTUa 3T Feqw Triaram<r, o<l &r A g =9 1 a7 Bt
faferss T9@T T g9 S &7 S@aY &7 3T UHT a0 a1 & TErq a7 UHT T S+ FLA &
TET, TS e &f, OF Teqm Ty raeds THe, A<l g0 AT af Adi Hl SAqaATd FT T AT
ST T BT |

<6 afafem 1 amer 37 i ST-aTT (2) F AT T e gy FAr T wre off e
faw g |
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TH ATAGAAT 6 ST A ATAT qH 6 L@ T T A FAT TTHET 6 IT wAAd o

IqASY B 3T IAHT Raag ARRAT g fAreror o ST ahar 2 |

AAT

HET T TS & S foret & NH347-B F .4, 45.39 & f.71.64.9 (Faagh) & AT 7ot S e a1t
AT R raT w3 afga i & w@fem R

[T 6T 7T e TR I Rt %7 a1 aq |
wAH qeqor gedT AR TER || g v || s aewe I ERT
Hear RIRIRESIEY (GRERA

L 1] L 3 I 4 | 5 [ 6 |

SRR A G |

[avier 7 AT AR |

1 1100 [T | Rifra | 0.0356 e )| 0.0356)

2 1101 |t | Rifa | 0.0394 ()| 0.0394|

B [114 et |t || 0.0666 (e )| 0.0666|

l4 127 IEEi |Rifra | 0.7929 E#7 )| 0.7929)

5 [130 (=R s [ 1.4061 7o) 1.4061|

B [132 (=R e’ || 0.5684 Feaw)| 0.5684]

[7 [18 ey [#Rit= || 0.0808 (e )| 0.0808]

8 [19 s s [ 1.062 7o) 1.062]

o 39 s [t || 0.6201 e )| 0.6291]

[0 [ s [t || 0.2458 (e )| 0.2458)

11 |3 fermry e [ 0.0741 7z 0.0741]

12 |6 s Rt || 2.0727 GFew )| 2.0727]

13 |len et | [ 1.044 G )| 1.044)

e |47 ey [#Rtm || 0.0435 G )| 0.0435|

15 |48 [EER [aRifm || 0.4045 G| 0.4045|

16 o et |t || 0.1836 (e 0.1836|

117 |50 st |Rifera | 0.7121 @R 0.7121]

s |51 st s [ 0.1959 7= )| 0.1959)

119 |52 |[ErRrey |aRzesirr || 0.3218 (FFR)| 0.3218|

0 |3 [ [Rfm || 0.741 G| 0.741]

1 |6 ey [ [ 0.2075 G )| 0.2075|

2 |58 ferrrey [#Rt= || 0.0686 G )| 0.0686|

23 |50 it IR [ 0.0758 EFw )| 0.0758|

24 6o [ asy e [ 0.0104 G )| 0.0104]

25 |le6r2 [Esa B [ 0.3813 @) 0.3813|

6 |67 ferrrey [RBm || 0.0451 G| 0.0451]

27 oo [ [/t || 0.2374 G )| 0.2374)

28 91 R T 0.0228 (37 ) 0.0228
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29 92 Frofr iR 0.1151 (37 ) 0.1151

30 |3 st [/t || 0.074 G| 0.074)
31 o4 IS [#Rit= || 0.0007 e )| 0.0007]
32 o5 IS [#Rita || 0.1295 e )| 0.1295|
33 |96 IS [’ || 0.1407 e )| 0.1407]
34 o7 [ [#Rifm || 0.0824 G )| 0.0824]
35 |os st o/ || 0.3136 G )| 0.313§)
36 oo = [ 0.0357 G )| 0.0357]
[¥rir 7 AT RreedT |
7 [ [Rifm [ 5.5204 (7= 5.5204)
B8 |[1/1 e [ 1.4498 G )| 1.4498)
139 1106 |[Errrd Rt | 0.1578 )| 0.1578]
140 107 |[Errrd | Rt | 0.136 EFe)|| 0.136]
141 1108 st R | 0.4794 Ewm)| 0.4794|
42 1110 st |Rifra | 0.4638 e )| 0.4638)
143 111071 [T |7 | 1.9635 (@F= )| 1.9635)|
l44 111 [T | | 0.7302 G| 0.7302]
T RE [EEsa Rt || 1.5345 G )| 1.5345|
6 |16 [EEn Rrfr [ 1.2086 G )| 1.2086)
l47 11971 |[FrerTy |t | 0.5526 (2% )| 0.5526|
s 1192 (=R s [ 0.163 @) 0.163
49 |20 et st || 0.2779 Gwe)| 0.2779]
150 1121 |[ErFrd | | 0.2059 FF7 )| 0.2059)|
51 o s s [ 6.0062 7z )| 6.9062]
52 |fon et | [ 1.4607 G )| 1.4607]
53 o et |afitm || 0.0728 ()| 0.0728)]
54 |21 [EEsa ot [ 0.7958 &For )| 0.7958|
55 |3 [t [oRifm || 05334 G )| 0.5334]
56 |4 [t [Rifm [ 0.135 &7 0.135]
|57 |5 |l |[wRifma || 0.0883 @& 0.0883|
[srir 7 AT AT |
58 |1 [ [ [ 0.0058 &7 )| 0.0058|
5o |l (=R s [ 6.9316 GFor ) 6.9316]
b0 |1 et | [ 3.1114 G )| 3.1114)
| Total 47.5449)

[T. /. 33004/99/3A1]
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 13th February, 2025

S.0. 785(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH347-B in
the stretch of land from Km. 45.39 to Km. 64.9 (Bhainsdehi) in the district of BETUL in the state of MADHYA
PRADESH, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Sub divisional
officer (Bhainsdehi) in writing and shall set out the grounds thereof and the Competent Authority shall give the
objector an opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such
objections and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either
allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH347-B in the stretch of land
from Km. 45.39 to Km. 64.9 (Bhainsdehi) in the district of BETUL in the state of MADHYA PRADESH.

|State: MADHYA PRADESH ||District: BETUL |

SI. No. (| Survey/Plot Number || Type of Land ||Nature of Land Area Area
(in Local Unit) (in Hectares)

Lt 2 | I T I 5 | 6 |
|Ta|uk: Bhainsdehi |
|Vi||age: Desli |
|1 ||100 ||Government ||Non Irrigated || 0.0356 (Hectare )|| 0.0356|
2 [|102 |Private |Non Irrigated || 0.0394 (Hectare )| 0.0394]
|3 ||ll4 ||Government ||N0n Irrigated || 0.0666 (Hectare )|| 0.0666|
la |l127 |IPrivate |lirrigated | 07929 (Hectare )| 0.7929)|
I5 ll130 |lPrivate |lirrigated || 1.4061 (Hectare)|| 1.4061|
l6 |l132 |lPrivate |Non Irrigated || 0.5684 (Hectare )| 0.5684]
|7 ||18 ||Government ||Non Irrigated || 0.0808 (Hectare )|| 0.0808|
|8 ||19 ||Private ||Irrigated || 1.062 (Hectare )|| 1.062|
|9 ||39 ||Private ||Non Irrigated || 0.6291 (Hectare )|| 0.6291|
|10 ||41 ||Private ||Non Irrigated || 0.2458 (Hectare )|| 0.2458|
|11 “43 ||Government ||Na|a || 0.0741 (Hectare )|| 0.0741|
|12 ||46 ||Private ||Non Irrigated || 2.0727 (Hectare )|| 2.0727|
|13 |la6/1 Government  |[Bon | 1.044 (Hectare)|| 1.044]
|14 ||47 ||Government ||N0n Irrigated || 0.0435 (Hectare )|| 0.0435|
|15 |48 |Private INon Irrigated || 0.4045 (Hectare )|| 0.4045]
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|16 “49 “Government ||N0n Irrigated “ 0.1836 (Hectare )|| 0.1836|
|17 |I50 ||Private |[Irrigated | 07121 (Hectare)|| 0.7121
|8 |51 ||Private |lirrigated || 01959 (Hectare)|| 0.1959)
|19 “52 “Government ||Badejhar Jangal || 0.3218 (Hectare)“ O.3218|
|20 53 |IPrivate INon Irrigated || 0.741 (Hectare )|| 0.741]
21 |ls6 |lGovernment | [River | 0.2075 (Hectare )| 0.2075|
|22 ||58 ||Government ||Non Irrigated || 0.0686 (Hectare )|| 0.0686|
|23 |I59 |Private |lirrigated | 0.0758 (Hectare)|| 0.0758|
|24 ll60 |lGovernment  ||Nala | 0.0104 (Hectare)|| 0.0104]
|25 |l66/2 |Government  ||Ghass | 0.3813 (Hectare)|| 0.3813]
|26 ||67 ||Government ||Non Irrigated || 0.0451 (Hectare )|| 0.0451|
|27 “90 ||Private ||Non Irrigated || 0.2374 (Hectare )|| O.2374|
|28 ||91 ||Government ||Road || 0.0228 (Hectare )|| 0.0228|
|29 “92 ||Private ||Non Irrigated || 0.1151 (Hectare )|| 0.1151|
|30 ||93 ||Private ||Non Irrigated || 0.074 (Hectare )|| 0.074|
|31 ||94 ||Private ||Non Irrigated || 0.0007 (Hectare )|| 0.0007|
32 llos ||Private INon Irrigated || 0.1295 (Hectare )|| 0.1295]
|33 llos |Private |Non Irrigated || 0.1407 (Hectare )| 0.1407|
|34 llo7 |Private |Non Irrigated || 0.0824 (Hectare )| 0.0824]
EB llos |Private |Non Irrigated || 0.3136 (Hectare )| 0.3136|
|36 llog |Government ~ ||Road | 0.0357 (Hectare )| 0.0357|
[Village: Chillore |
37 1 |Private |lirrigated | 55204 (Hectare )| 5.5204)|
|38 ||l/1 ||Government ||Bon || 1.4498 (Hectare )|| 1.4498|
|39 ||106 ||Government ||Non Irrigated || 0.1578 (Hectare )|| 0.1578|
|40 ||107 ||Government ||Non Irrigated || 0.136 (Hectare )|| O.136|
|41 “108 ||Private ||Non Irrigated || 0.4794 (Hectare )|| 0.4794|
l42 |l110 |Private |[Irrigated | 0.4638 (Hectare)|| 0.4638|
l43 11011 |Government  |[Bon | 1.9635 (Hectare)|| 1.9635|
a4 ll112 |Government ~ ||Nala | 07302 (Hectare )| 0.7302]
|45 ||113 ||Government ||N0n Irrigated || 1.5345 (Hectare )|| 1.5345|
l46 ll116 |IPrivate |lirrigated || 1.2086 (Hectare)|| 1.2086|
|47 ||119/1 ||Government ||N0n Irrigated || 0.5526 (Hectare )|| O.5526|
l4s 11072 |lPrivate |lirrigated | 0163 (Hectare)|| 0.163)
|49 ||120 ||Government ||Non Irrigated || 0.2779 (Hectare )” 0.2779|
|50 ||121 ||Government ||Non Irrigated || 0.2059 (Hectare )|| 0.2059|
|51 ||19 ||Private ||Irrigated || 6.9062 (Hectare )|| 6.9062|
|52 ||19/1 ||Government ||Bon || 1.4607 (Hectare )|| 1.4607|
|53 ||20 ||Government ||Non Irrigated || 0.0728 (Hectare )|| 0.0728|
|54 ||21 ||Government ||Bon || 0.7958 (Hectare )|| 0.7958|
I55 13 |Private Non Irrigated || 0.5334 (Hectare )|| 0.5334]
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|56 “4 “Private ||Irrigated “ 0.135 (Hectare )|| 0.135|
|57 1B lGovernment  |INon Irrigated || 0.0883 (Hectare )| 0.0883|
|Vi||age: Basinda |
l58 IR |lGovernment |[River || 0.0058 (Hectare )| 0.0058|
l59 12 |IPrivate |lirrigated | 6.9316 (Hectare)|| 6.9316|
l60 ll21 lGovernment  ||Bon | 3.1114 (Hectare)|| 3.1114]
| Total 47,5449

[F. No. 33004/99/3A1]
ABHAY JAIN, Director
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